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Separate paging is tiiven to this Part in orde~ that it

may ~ tiled as a separate.compilatioDo -'--

PARTfV -

Ads --ofthe Gojarat Legislature and Ordinances promulgatea and

Regulations Imide by th~_Govenaor.
\ - / '

The following Act. of ,the Gujarat Legislature, having been assented to by the

Governor on the 17th September, 1991 is hereby published for geneful information.

R. H. GORI.

, Secretary to the Government of Gujarat,

~gal Department..
, '

GUJARAT ACT NO. 16 OF 1991

(Firstp~b1ished, after haying received the assent of the Governor in tbe
"Gujarat Government Gazette" on the 18th September, 1991).

AN ACT

further to' (J/ff/,(ffldthe Gvdwr~t Le,gislative AstemblyMemb6'fs (Removal of
Disqualifico;tions)Act, 1960. ,

, '>-

'It is hereby enacted 'in the Forty-secon~ Year of the Republic of India
as follows :-

"..

/

::-

".

/

~

'.

1. (1) This Act may :be called the GujaI:at ~gis)ative Assembly Short title
Members (Removal of Disqua1ificat~onsr(SecCnd Amendment) Act, 1991. and comm\1ll'

'Cemo~,
"

(2) It shalllJbedeemed to 'have come into force on the 3Id April, 1991.
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Amendment
~CSohedule
.~Guj.Iof
1960.

18-2 GUJ. HOVT: GAZ., EX., 18-9-1991 [PART IV

2. In the Gujarat Legislative &sembly Members (Removal of DisquaJifit}a-
tions) Act, 1960, in the-Sohedule,- .

(1) in entry 14, for the word "member", the word "Direotor" shall

be s!J.bstituted;

J

(Z) after entry 25, the fo11owingentries shall be added, uaJll.ely ;-

"26. The office of Chairman of the Gujarat State Road Transport

Corporation, established under the Road Transport Corporations Act,
1950. /..

/

27, The office of Chairman. or Director of'the Guiarat Dairy Develop-

ment Corporation Limited. ' ~.

28. The office of Chairman or Direotor of

Handloom Development Corporl!otionLimited.
the GujaTat Sta.te

,I...

29. Theofiice of Chairman or Director of the Gujarat State Export

Corporation Limited. E .

30. The office of Chairman OTDirector of the Gujarat State Ware-
housing Corporation established~ under the Warehousing Corporations
Act. 1962.". . .

( ~ 3. (1) The Gujarat Legislatjve Assembly, Members (Removal ~of

BeJ!8&!and. Disqualifications) (Atp.endment) Ordinance, 1991 is hereby repealed...-3aWDgs. .

(2) N~twithstanding such repeal, anything done or any action ta.ken
under the principal Act as amended by the said Ordinance shall be deemed

to have been done or taken under the princip.1!-.1Act as amended by
.this Act.

..

-----

Go;vernment central Pre~_s,Gandhinagar.

'-

l

G~jJ..
1960.

64 of-
1950-

08 of
J.962.

...

Guj.lOrd.
1 of 1991.
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